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SHRIBXM RDOFALEnO:laffl aware 
of any oflhit JudgmanL But lal nw 
fYtntnto tho hcNi. jytomtwr who hM boon 
ralyfaig on tha writ pattion now A M  in tha 
Calctilta High Couit Plaasa M II ba known 
that thair writ patmon hat onoa again baan 
diamiaaad. Tha fata of al lhaaa writ palUona 
haabaanaoonMantdiMnisaal; and that aa 
also haa bafaUan tha writ patiUon now man- 
tionad by tha hon. MambarHow. aa fw aa 
tha m iltvy pareonnai and othaia am oon- 
oamad, I m iy manlion again tha right of 
aooaaa from tha mainiand to tiia andava for 
thia purposa only. al thaaa thinga hava to ba 
dona for them to mainlain thair aovaraignty 
ovar tha andava; rw othar purposa. Our 
paopia hava full aooass, fuH aovaraignty: 
and that is tha posftion consistent with tha 
courfa Judgmant induding tha writ patition 
that how tha hon. fytambar has mantionad. 
L^itbaitnownliy tha hon. Mafflbars that haa 
aiaobaandl8inlsaad;and that ia tha position.

MR. SPEAKER: Is H poaabia to hava 
thaflyovar?

SHRI EDUARDOFAI^IRO:That ques­
tion was navar. you saa, in tha agraamanL 
And we doni see now it is necassaiy.

SHRI DI6VIJAYA SINGH: When the 
Pads of 1974and 1982were singed, did the 
then Prime Minister, Mrs. Indira Gandhi oon- 
ault the Oppoakion Partiea and abo particu­
larly the Fbnmid Blodq and what waa the 
raadion of the Opposition Partiea and the 
R N W ^BkKk?

SHRI EDUARDO FALEnO : Wei. I do 
not ham the iirfomnlion at tha moment; V 
the hon. Membw haa it. he can ahare It with 
th e H o u a a .(M a m fitiE m ^

SHRI CHITTA BASU: May I fawwfram 
the hon. Mlnialar whethw there has been 
any ofHdar laval diaciiaaion between the 
GotwammeiitofWaatSangalandfteoKidalB 
of the MMstiy of Exlarml Alfiiia on this 
isaua;ifa9. what amthapointaniaad fay tha 
W»at fiaagal O a w w iM ^

t^C M aflin -

istar of Weat Bengal that H would not be 
poasUe to leaaaout the land before the 16th 
December as demanded by the Govern­
ment of Bangladesh?

SHRI EDUARDO FALEIRO: In this 
matter we are in constant consultation and 
cooperation with the Government of West 
Bengali We am m d we have to be and must, 
be and tiMrefore. we are in consutation with 
them to aee that dwre is no human problem 
or any pro||)lam of any acrt to the people in 
these endavtts.

SHRI CHITTABASU: What isthe result 
of tha last discussion you had?

SHRI EDUAFUX) FALERO: Only op­
erational mattere are being discussed aH tha 
time, and that ia to aee that there is no 
opendonai problem at any level at any point 
of time. There is therefore constant discus­
sion in cooperation and in coordination with 
the State Government, to settle it as eariy aa 
possUe.

WRITTEN ANSWERS TO  Q I^STIO N S  

[r/antUUibhl

Danmndand Prodiietion of LPG

*206. SHRI K.P. UNNIKRISHNAN: WiH 
the Minister of PETROLEUM AND NATU­
RAL GAS be pleased to state:

(a) tha percentage of increase in de­
mand and pi^uction of LPG during each of 
the last three years; and

(b) the action taltan or proposed to be 
talcan to biiriga the g ^  between demand

If isny?

IW M M iSTEROFPETROLEUM AND  
N A TU R M . G A S (SH R I B. 
9HAMKARANAND): (a) and ^ ). The pro- 
duoHon of LPQwaa 1760 TM T in 1968-89. 
1046 TM T in 19^-90 and 2144 TM T in 

Tita damand of LPG haa been
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always considerably highsr. Steps to 
augument availabiltty Include increased In­
digenous productlon/alongwith imports.

PrlvaHaatlon of Steel Plants

*207. SHRI M.V. CHANDRASEKHARA 
MURTHY: Win the Minister of STEEL be 
pleased to state:

(a) whether attention of the Govern­
ment has been drawn to the news-item 
captbned *Durgapur steel unit improves 
show during Apr-Oct?-,appearing in the 
‘Economics Times’-i^ated November 
12,1991;

(b) If so, whetherthe Unbn Government 
propose to hand over some of the steel 
plants in the Public Sector to some private 
patties despite their improved performance; 
and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes, Sir. The perfor- 
manceof the Durgapur Steel Plant has shown 
an improvement during the period April to 
October, 1991. compared to budget for the 
year and conrespondlng period of last year.

(b) No. Sir.

(c) Does not arise.

[TransbUo/H

Asalatanee to*African Countries under 
Commonwealth Aft-lca Aid Programme

*208. SHRi RAM BADAN: Will the 
Ministerof EXTERNALAFFAIRS be pleased 
to state:

(a) the details of assistance provided to

different African countries by India under the 
Commonwealth Africa Aid Programme dur­
ing 1991;

(b) whether the Government have de­
cided to increase the amount of assistance 
under this programme during 1992; and

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL AF­
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
There is no Commonwealth Africa Aid 
Programme.

(b) and (c). Do not arise.

Paidstan’s Rsqusst to Britain in Solving 
Kashmir issus

*209. KUMARIUMA BHARTI: Will the 
Ministerof EXTERNALAFFAIRS be pleased 
to state:

(a) whetherthe Prime Minister of Pald- 
stan had sought the help of the British Prime 
Minister in solving the Kashmir issue during 
their recent meeting in Harare; and

(b) if so.the reactionoftheGovemment 
in this regard?

THE MINISTER OF EXTERNAL AF­
FAIRS (SHRI MADHAVSINH SOLANKI): (a) 
and (b). in his bilateral meeting with the 
British Prime Minister in Harare on 18 Oc­
tober, 1991 on the occasion of t^e Com- 
m o n w e^ Summit, the Prime Minister of 
Pakistan is repotted to have stated that 
Britain could play a role in resolving the 
Kashmir issue. There have been media 
reports to this effect

Government are firmly of the view that 
under the Simla Agreement all difference 
with Pakistan are to be resolved bilaterally. 
The questton therefore of third party in­
volvement of any sort, does not arise.


